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25437 disabled persons in employment.

6. During 1981, a scheme of giving
Public Telephone Booths to handicap-
ped individuals to promote employ-
ment was launched. Till 31st Decem-
ber, 1981, 978 Public Telephone Booihs
have beep alloted to handicapped peo-
ple as against g target of 887 for 1981-

82.

7. 3 per cent vacancies are reseved
in Group C and D in Government and
comparable posts in public secior
undertakings for physically handicap-
ped persons. During January-Sepiem-
ber 1881, 984 persons were given em:-
ployment in Central Ministries and
Undertakings.

16 State Governments have given
2—4 per cent reservation in Group C

and D vacancies {or physically hand.-
caped persons,
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O.T. Allowance in Madras Division

10157. SHRI 1nl. ARUNACHAILAIML
Will the Minister of RAILWAYS be

pleased to state:

(a) whether it is a fact that Mainle-
nance staff in § & T department
under CSI/E’/MS on Madras Division
and staff under CE/Construction work-
ing at jolarpet on lladras Division on
Southern Railway have been paid
overtime arrears as per RLT {rom
1974;

(b) if so, what are the reascns for
not paying such overtime arrears to
ELR staft under DSTE/W/YBGN,
DSTE/RM,/MS who are also eligible
for the same arrears; and

(c) whether Government would tzke
immediate action to  pay the arrears
toc ELR under DSTE/W/TBM, DSIE/
KAl without further delay as they are
also eligible for such payment of arre-
ars of Overtime?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN) {(a2) Yes.

(b) and (c). The matter is under
review and overtime payments, if any
due in thse cases will be arranged
early.





